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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
CHENNAI, SOUTHERN ZONE

APPLICATION NO: 221 OF 2015
(Public Interest Litigation)

Betwesn:

IsanakaVedavathi

H.No.16-4-966, Pinakini Avenue,

Near Appolic Hospital,

Nellore-524 003. -eeee PERItIONET

Vs-
1. Union of India,
Rep by its Secretary,
Ministry of Environment, Forest and Climate Change,
II1 Floor, Prithivi Wing, Indira ParyavaranBhavan,
JorBagh, New Delhi-110003
& 10others e Respondents

B IONS TO THE COMMITTEE REPORT DATED 13.12.2021
BY THE 10™ RESPONDENT

1, P. Srinivasa Rao, S/o Mr. P. Koteswara Rao, Hindu, aged about 55
years, having office at M/s. 3F Industries Limited (Formerly Foods fats &
Fertilizers Ltd.,) Sy.No. 1604, APIIC- IALA, EPURU 1-B Pantapalem (V)
Muthukuru (M) SPSR Nellore Dist, have temporarily come ‘down to Chennai
and do hereby solemnly affirm and sincerely state as follows: -

1. T am the Plant Manager of the 10% Respondent herein and as such I
am well acquainted with the facts deposed hereunder. 1 am
competent to file this Affidavit and authorized to do so on behaif of the
10% Respondent.

2. It is submitted that initially the Joint committee Visited the Industries
on 13/10/2020 pursuant to the orders of this Honble NGT dtGiss
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its objections along with supporting documents on 15/02/2021

demonstrating proof of compliance to poliution control norms
prescribed by APPCB.

3. It is further submitted that this Hon'ble Tribuna) vide order dated
13.07.2021 had directed as follows: -

3. The Learned Counsel appearing for the State of Andhra
Pradesh submitted that they want some more time for filing the
report as directed by this Tribunal on the basis of the
objections received from the party respondents.

4. The matter is of the year 2015. However, considering the
circumstances, we feel that some more time can be granted to
the Committee to file the report as directed. The Committee Is
directed to submit the report on or before 11.08.2021 by e-
filing in the form of Searchable PDF/OCR Supportable PDF and

not in the form of Image PDF along with necessary hardcopies
to be produced as per Rules.

5. The Registry is directed to communicate this order to the
members of the committee as well as official respondents for
their information and compliance of the directions

5. It is submitted that the Joint committee without going through our
objections dt 15/02/2021 had again filed its Second Report on 10/08/2021
pursuant to the inspection on 29/07/2021. This Respondent had filed its
objections on 07/09/2021. This Respondent prays this Hon'ble Tribunal to
treat objections dt 15/02/2021 and 07/09/2021 filed by this Respondent as

part and parcel of this Affidavit/objections. .

6. It is further submitted that apart from inspections and Task Force
Meetings, we are regularly submitting the compliances along with required
data from time to time to APPCB. As per suggestions from APPCB, we have
installed on-line monitoring of stack and VOC also connected to APPCB
Server for on-fine monitoring. Further, we are testing and analysing all these
data at our lab to check whether the standards prescribed by APPCB are
identical. We are also getting it done by 3 party and those reports are also
submitted along with this objections.(ANNEXURE-1)




7. It is submitted that we have been continuously upgrading our system
and improving our selves in operations as per suggestions and
recommendations from APPCB. We have fully upgraded our ETP operations
and we are making continuous operation instead of batch processing. Due to
these continuous improvements our industry is also benefited and also
meeting our objectives,

8. It is submitted that our Crude Sun Flower Oil processing is also very less
comparing with our consented quantity. The details have been attached for
your reference. (ANNEXURE-2). It is also submitted that processing of our
other consented products are also less compared to our consented quantity..

9. During this year 2021, the following objectives have been attained as a
part of our continuous improvement. We have upgraded our ETP system, as
per the details furnished below:
Objectives:
a. To handle the Effluent generated even from the worst quality of Raw
water and effluent water.
b. To enable to recycle the treated water more effectively.
c. To comply with ZLD requirements.
In order to achieve the above, we have adopted the new latest
Technology equipment with PLC operations like:

1. Dissolved Air fioatation system - DAF - for reducing of TSS and
O&G to less than 95% in the Effluent water.

2. Membrane Bio Reactor - MBR - For reduction of BOD and COD.

3. Sludge dewatering press: For separation of solid sludge in dry form
from sludge siurry for easy disposal.

4. Additional RO System - For recovery of Water from Treated effluent
for reuse in the process operations. We had inwested about Rs.5
Crores for the above latest equipment and improvements.

10. Further it is submitted that we have strengthened our infrastructure to
coliect entire roof top water during rains. Further, we have developed a
system for drawing water from the drains. This water we are taking directly
into raw water sump as well as to treated RO water sump for further feed
into the process. We have also established three numbers of Rain Harvesting
Pits at different locations at the non-operational areas. With this, we are now
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of Green Belt covering the entire vacant land. Photographs have been
attached (ANNEXURE-3)

11. It is submitted that we have submitted the tabular column mentioned
below to APPCB for their consideration along with objections submitted

earlier to this Hon’ble Tribunai.

Compliance according to
Action Taken Report

| Compliance according to R-10

FNO l 13.12.2021

On the day of committee
inspection, the ETP was not in
operation; oil was spilled all over
the ptant and in tank form area
and ETP areas; There was no
proper effluent transfer system
from production block to ETP and
| storm water drains were used for
| transfer of effluent instead of

| closed conduits. Storm water

il drains were clogged and filled with = PUMPS and pipe lines. The drains

oil waste. Though the unit had
instailed seven traps but they
were not adequate and were not
effectively functioning due to
which thick oil deposition was
observed in ETP components and
ETP was not in operation. Photos
|  taken during inspection were
submitted along with earlier
| committee reports

On the day of inspection all units

of the ETP are in operation. Ours

is a Biological Treatment and will
| be in continuous operation
followed by ETP RO System. We
are also adding bio culture
(Nanozyme) in the Aeration for
better results. We have installed 7
fat traps provided at different
operational areas and combined
together to a common fat trap
which has been connected to ETP
fat traps and then to Equalization
Tank to avoid any oil traces
coming into the ETP. Effluent
| water from all the operational
| areas coming through individual

in the operational areas are
| connected to these fat traps and
separated and segregated from
the storm water drains. We have
provision for collecting the rain
water in to water plant. We once
again confirming you that during
the inspection day all the storm
water drains are in dry condition.
The observation made by the
committee of the oil traces and
photos taken are belongs to the
drains which are connected to fat
traps in the operational areas.
Spillage of oil observed mainly at
tank farm area due to
pump seal leaks and tank farm is
built on concrete floor

!

| The committee first inspected the
units during October, 2020 and
second inspection was carried out
during July, 2021. Even after a
2 lapse of nine months, unit
had not installed DAF system by
the time of inspection. The unit
reported that they have placed the
| order for procurement of DAF.

We bring to your notice that we
have a proper system in place well |
before to recover oil but we have
gone for the installation of an
advance version of skimmer for
removal of oil or solids through
DAF System for continuous
process and operator friendly. The
entire modernization project of ou

Feo
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| ETP has been completed, installed
! and commissioned.

During inspection, the unit is not
able to produce the records i.e.,
Manifest pertaining to disposal of
spent nickel catalyst to authorized
re-processors. As per the HWM
'Rutes, 20186, the unit shall dispose
the hazardous wastes within 90
days.

| We are sending the spent nickel

catalyst to the suppliers who are
authorized re - processors for
supplying to us after reactivation.
The data is enclosed in Annexure
- 14

Fullers earth and oil recovered
from ETP are bye products of the
unit. The bye-products shall be
either utilized for further beneficial
purposes or disposed safely. The

| unit is supposed to maintain
records for fullers earth (by-
product) generated and oil
recovered from the ETP and its
mode of its disposal. The unit
informed that they are disposing

| fullers earth to incense sticks

| manufacturers and soap
industries, however no records
were made available to committee

| on its utilization or disposat.

5

We are sending fullers earth to
authorized incense manufacturers
only and data enclosed. Records
are also available in Annexure -
15

We hereby informing you that
modernization of our ETP has been

The committee reported the status completed and commissioned in

of the unit as on date of inspection |
{1.€.30.07.2021, during which ETP
was not in operation.

December'2021. The previous

| reactor system, Ptate and Frame

Filter system and Aeration and RO
System and MEE and ATFD are
also meeting the requirement and
was in operation.

12. We were permitted to draw ground water by the Ground water
department of AP Government. The water guantity is not sufficient to
meet the daily requirement due to non-availability of required ground
water to meet the requirement of the industry. Therefore, we are
procuring the balance water through the outside agencies through road
tankers. We were also permitted to draw water from the nearby Survepalli
reservoir under letter No.CE/TGP/TPT/DW/EE1/AEE2/ Industrial

water- 3F Industries Limited/341/Date:01.04.2019.We are unable

W)




water from the reservoir. Our efforts are on to receive water in a proper
manner and we have requested Rural Water Supply department for
submitting DPR for laying pipe line to take reservoir water. Recently
Municipal Commissioner, Nellore has taken up this job with different
proposals. We are waiting for final DPR Report from Municipal authorities
for laying the Pipe line for supply of water.

13. Regarding AAQ Monitoring station, the Industry has clarified through
our Association stating that the equipment was purchased collectively and
we have decided to install at Pantapalem Panchayat or any other location

as recommended by APPCB on or before 28/02/2022.(copy of the letter
is enclosed as Annexure A-4)

14. Based on committee recommendations, all industries including this
Respondent have jointly agreed to il clay / sand on the ash dump and the
work has been assigned and this is almost completed. Photographic
evidence is submitted herewith(Annexure AS5). The Joint Committee has
also visited the site and expressed their satisfaction and the remaining
work also will be completed by 28/02/2022.

15. During the recent inspection by Joint Committee on 11-01-2022
as per NGT orders, we have clarified all our objections and responses with

necessary documentary evidences and photographs in detail to the best
satisfaction of Joint Committee.

16. It is submitted that we are praying this Hon’ble Tribunal to consider our
sincere efforts taken by us to safe guard the Environmental issues by taking
up the improvements from time to time and we have recently invested a

substantial amount of about Rs.1 crores to upgrade our ETP system and
other machineries to meet APPCR norms.

17. 1t is submitted that the authorities from APPCB have been visiting our
unit time to time and have been collecting the legal samples and making
observations and also giving suggestions for the betterment. We are
following the suggestions regularly without any deviations.




time and making improvements as per Consent for Operation issued by
APPCB after due verification of the plant periodically.

19. It is therefore respectfully submitted that this respondent has complied

with all requirements prescribed by APPCB and same has been explained
above.

For the reasons stated above, it is humbly prayed that this Hon’ble Tribunal
may be pleased to reject the joint committee's report and set aside the fine
amount of Rs.1,10,06,000/- levied without any basis and pass such further
order or orders that this Hon‘ble Tribunal deems fit for the facts and
circumstances of the case and thus render justice.

Dated at Chennai on this the 18 day of February, 2022

Solemnly affirmed at Chennai
On this the 18" Day of February 2022
And signed his name in my presence,

@?
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ADVOCATE,CHENNAI
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4 UNIVERSAL MOEF Be2C, GOI, New el

ENVIRO ASSOCIATES Certified by 1SO 9001 : 2015 and
Right Chaice SINCE 1994 1SO 45001: 2018
TEST REPORT
REF.NO:UEA/3FIL/R1/1221 Date: 27-12-2021
AMBIENT AIR QUALITY DATA

Name of the Industry & : M/s. 3F INDUSTRIES Ltd,
Address S.Y.N0.1604,APIIC-IALA, Epuru 1B(V),Pantapalem(P),
Muthukur(M)SPSR Neliore(Dist).- 524323.

I : Result
SNo | Parameter details Unit | Method of Sampling | Near | Near f"c‘:
Packing | Main | 'MW
Plant Gate

1 Date of monitoring - -- 20-12-2021 -

2 Total time of monitoring Hrs - 24 24 -

3 Average flow rate m3/min - 1.13 1.11 -

4 PMas pg/m* | Gravimetric Method 21.9 20.7 60

5 PMio pg/m?® | Gravimetric Method 54.6 51.2 100

S Improved West and

6 | Sulphur Di-Oxide MM | e Method 10.6 123 | 80
Modified Jacob &

7 | Oxides of Nitrogen pg/m® | Hochheiser (Na-Arsenite) 13.9 15.1 80
Method )

7 : o
M o — U Jugth:
I Authorised Signatory

RESPIRABLE DUST SAMPLER MODEL RDS 9000/080726, Next Calibration due on 29/06/22.
FINE PARTICULATE SAMPLER MODEL APM 9000/101040, Next Calibration due on 16/01/22.
RESPIRABLE DUST SAMPLER MODEL RDS 9000/080727, Next Calibration due on 25/06/22.
FINE PARTICULATE SAMPLER MODEL APM 9000/101039, Next Calibration due on 16/01/22,

# 178, Ramakrishna Nagar, Opp. [OCL, Chengicherla, Hyderabad - 500 039.
Ph: 040 - 2763 3361, e-mail: ueal23(@gmail.com, www.universalenviro.in
WTP. STP, ETP & ZLD (Supply, 0&M)} | POLLUTION TESTING & ANALYSIS | ENV. AUDIT | OTHER ENY, SERVICES

Note. This report iy subject to the wrms and condttions memiined overleal

o i a——
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ENVIRO ASSQCIATES Certified by ISO 9001 : 2015 and
Right Chaice SINCE 1994 ISO 45001 : 2018
TEST REPORT
REF.NO:UEA/3FIL/R2/1221 Date: 27-12-2021
AMBIENT AIR QUALITY DATA

Name of the Industry & : M/s. 3F INDUSTRIES Ltd,
Address S.Y.No.1604,APIIC-IALA, Epuru 1B(V),Pantapalem(P),
Muthukur(M)SPSR Nellore(Dist).- 524323.

| CPCB
Result Limit
S No Parameter details Unit Method of Sampling S
Near Oliva Ol
Plant
1 Date of monitoring - - 20-12-2021 -
2 Total time of monitoring Hrs - 24 ==
3 Average flow rate m3/min - 1.11 -
4 PMzs ug/m? | Gravimetric Method 243 60
|
5 PM1o pa/m® | Gravimetric Method 55.2 100
s Improved West and
6 | Sulphur Di-Oxide p/M® | e Method 14.2 80
|
' Modified Jacob &
7 Oxddes of Nitrogen pg/m? | Hochheiser (Na-Arsenite) 17.1 80
Method N
o o Wl
@ﬁ; Authorised Signatory

RESPIRABLE DUST SAMPLER MODEL RDS 5000/050933, Next Calibration due on : 29/06/22.
FINE PARTICULATE SAMPLER MODEL APM 9000/101041, Next Calibration due on 16/01/22.

# 178, Ramakrishna Nagar, Opp. IOCL, Chengicherla, Hyderabad - 500 039.
Ph: 040 - 2763 3361, e-mail: ueal23(@gmail.com, www.universalenviro.in
WTP, STP, ETP & ZLD (Supply, O&M} | POLLUTION TESTING & ANALYSIS | ENV. AUDIT | OTHER ENV. SERVICES

Note: T his repor [s subject I the reams and comdriions meationgd vvericaf
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ENVIRO ASSOCIATES Certified by 1SO 9001 : 2015 and
Right Chotee SINCE 19694 1S0O 45001: 2018
TEST REPORT
REF.NO:UEA/3FIL/R4/1221 Date: 27-12-2021
STACK EMISSION DATA

Name of the Industry & : M/s. 3F INDUSTRIES Ltd,
Address S.Y.N0.1604,APIIC-IALA, Epuru 1B(V),Pantapalem(P),
Muthukur(M)SPSR Nellore(Dist).- 524323,

Sample Particulars : Stack attached to Husk Fired Boiler
Date of sampling : 20-12-2021
S No Parameter details Unit Method of Sampling Result Limits
1 | Diameter of Stack m -~ 1.60 -
2 Cross Sectional area m? 1S:11255(Part-I1I), 2008 2.01 -
3 | Flue Gas Temperature °C 15:11255(Part-11I), 2008 104 -
4 | Velodty mfsec | IS:11255(Part-III), 2008 2.5 -
5 | Flow Rate Nm’/hr | IS:11255(Part-11II),2008 12,963 -
) 1S:11255(Part-T),1985
3
| 6 | Particulate Matter mg/Nm Reaffirmed 2012 45.1 115
7
yst Authorised Signatory

STACK KIT MODLE/SR/NO:SEA-50/031004, NEXT CALIBRATION ON: 03/01/20.

# | 78. Ramakrishna Nagar, Opp. IOCL, Chengicherla, Hyderabad - 300 (139.
Ph: 040 - 2763 3361, e-mail: ucal 23@gmail.com, www.universalenviro.in
WTP STE ET? & 71.0 (dupply, D&Mj | POLLUTION TESTING & ANALYSIS | ENV. AUDIT | OTHER ENV, SERVICES

Note: This repart ts subjoct e the teons and conditions mentioned overleal
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Right Choice SINCE 1994

REF.NO:UEA/3FIL/R5/1221

'ENVIRO ASSOCIATES

Recognised by NABL and
MoEF & CC, GOI, New Dethi,

Certified by ISO go01: 2015 and
TEST REPORT

AMBIENT NOISE QUALITY DATA

Name of the Industry & : M/s. 3F INDUSTRIES Ltd,
Address S.Y.No.1604,APHC-IALA Epuru 1B(V),Pantapalem(P),
Muthukur{M)SPSR Nellore(Dist).- 524323.

Date: 27-12-2021

ISO 45001: 2018

Date of Sampling : 20-12-2021
’ Resuit in dB({A) CPCB Limits in dB(A)
S.No | Name of the location 5 =
Day time (Lo} | Nighttime (L) | Y s
1 | Near Main Gate 60.2 50.6 75 70
2 | Near Packing Piant 63.7 529 75 70
3 | Near Ofiva Oil Plant 65.1 61.6 75 70

Note: This report is subject to the rerms and cordibions mentioned averlgal

Note: 1. Instrument make -Lutron SL-4033 SD (Made in Taiwan), Calibration valid up to: 26/02/2022.
2. Day time Is reckoned in between 6 am to 10 pm. as per CPCB guide lines
3. Night time Is reckoned in between 10 pm to 6 am. as per CPCB guide lines

o W lusag
Authorised Sighatory

# 178, Ramakrishna Nagar, Opp. IOCL, Chengicherla, Hyderabad - 500 039.
Ph: 040 - 2763 3361, e-mail: ueal 23(@gmail.com. www.aniversalenviro.ig
WTP. STP, ETP & ZLD (Supply, 0&M) | POLLUTION TESTING & ANALYSIS [ ENV. AUDIT | OTHER ENY. SERVICES
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%&\ UNIVERSAL MOEF & CC, GO, New Delh,

ENVIRO ASSOCIATES Certified by ISO g001: 2015 and
Right Choice SINCE 1994 ISO 45001: 2018
' TEST REPORT
REF.NO:UEA/3FIL/R6/1221 Date: 27-12-2021
WASTEWATER ANALYSIS

Name of the Industry & : Mfs. 3F INDUSTRIES Ltd,
Address S.Y.No.1604,APIIC-IALA, Epuru 1B(V),Pantapalem(P),
Muthukur{M)SPSR Nellore(Dist).- 524323.

Sample Particulars : ETP Qutlet

Date of collection 1 20-12-2021

Date of Analysis 1 21-12-2021

hs“', Parameter Units Method Result | Standards

1 |pH@ 25.0°C — | APHA 23" Edition, 2017, 4500 H+B | 7.67 5.5-9.0

2 | Total Dissolved Solids mg/L | APHA 23" Edition,2017, 2540 C 1,923 2100

3 | Total Suspended Solids mg/L. | APHA 23" Edition, 2017, 2540 D 139 200

4 | Chemical Oxygen Demand mg/L | APHA 237 Edition,2017: 5220 B 117 250

Bio Chemical Oxygen Demand 1S: 3025 (Part-44)-1993,

5 | (27°C@ 3 Days) Mg/L | Reaffirmed 2014 255 100

6 | Oil & Grease mg/L | APHA 23™ Edition,2017: 5520 B 1.3 10
77

. /r . b ("LL?,
ﬁkt Authorised Signatory

# 178, Ramakrishna Nagar, Opp. [OCL, Chengicherla, Hyderabad - 500 039.
Ph: 040 - 2763 3361, e-mail: ueal23@gmail.com, www,universalenviro.in
WTP, STP, ETP & ZLD (Supply, 0&M) | POLLUTION TESTING & ANALYSIS | ENV. AUDIT | OTHER ENV. SERVICES

Note: This roport is sehject 1o the terms and condifioas mentioped overdeal

s
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y s~3 Recognised by NABL and
s, UNIVERSAL MOEF & CC, GO, New Delhi.
' ENVIRO ASSOCIATES Certified by ISO 9001 : 2015 and
Right Choice SINCE 1994 1SO 45001 : 2018
TEST REPORT
REF.NO:UEA/3FIL /R3/1221 Date; 27-12-2021
STACK EMISSION DATA
Name of the Industry & : M/s. 3F INDUSTRIES Ltd,
Address S.Y.No.1604,APIIC-IALA, Epuru 18(V),Pantapalem(P),
Muthukur(M)SPSR Nellore(Dist).- 524323.
Sample Particulars : Stack attached to Husk Fired Boiler(35 TPH)
Date of sampling 1 20-12-2021
S No Parameter details Unit Method of Sampling Result Limits
1 Diameter of Stack m - 1.60 -
2 | Cross Sectional area m* | 1S:11255(Part-1II), 2008 2.01 =
3 | Flue Gas Temperature °C 15:11255{Part-1iI), 2008 121 --
4 | Velodty m/sec | 1S:11255(Part-III), 2008 3.4 -
5 Flow Rate Nm?/hr | 1S5:11255(Part-III),2008 18,521 -
. IS:11255(Part-1),1985
6 | Particulate Matter mg/Nm? Reaffirmed 2012 33.6 115
£)
[
ﬁ g _ T U uos
yst Authorised Signatory
STACK KIT MODLE/SR/NQ:SEA-90/031004; NEXT CALIBRATION ON: 03/01/20.
# 178, Ramakrishna Nagar, Opp. I0CL, Chengicherla, Hyderabad - 500 039.
Ph: 040 - 2763 3361, e-mail: veal23@gmail.com, www.universalenviro.in
WTP.STP, ETP & ZLD (Supply, 0&M) | POLLUTION TESTING & ANALYSIS | ENV. AUDIT | OTHER ENV. SERVICES
Note: Thus report 55 subject to the terms and conditious mentioned overteal

e . .



6

1202 J3Q 01 40 | 566 015'v0T'T - T0S'EBLT | 65'SL 0£5°'509°7 | Y¥L'665°0ET |[9T0'VELOET | ZzOT-T20Z
6BET SBr'OLL'0T | 48v'PL6'S | 126'99T°6 | TH'89 S86'041°0T | S2$'€60'65T | €85'v66'v9T | TZOZ-020Z
[y 14 006°96¢ 6E1°00S9T | OTE £EL9T | 60'E9 0TR'686'L | ZSL'ESRYPT [ 299 £91'75T | 020Z-6102
6T 0E6'££6 69 €80°ST | Zvezeo’st | egzo OvS'Z6S'T | 929°Ev9'8kT | LTP'955'IST | 6T0Z-BI0Z

- =

T 33&.._3“ I ALD : rE— gﬂu.w um._r__o._:. [e———

SNAVINTY sujedy supely VIINYNI4
% SS300Ud | SUA WLL DNINKIY VIIWIHI ) 04D | %553008d |  SLIN vl { ONINISTN VDISARA ) 04D

AHYINWNS
; hlx TN
bo) =\ )Z{é wLT) Q
,déwatliiuﬁﬂl
‘() ampnuin ‘ld) we

: - AMNdI VIV - Dl
(A) &t ,v”ﬁ.ﬂ_—dfoz Lamnsg

tpatuupy stasiied |
-qm. v

LIGNEAE

o 'Sy gﬁ

¢ - INXINNY




IF

56°S

01S'v0T'T

TOS'ENL'T

65°SL OES'S09'Z | TZL'66S'0ET |9TO'PEL o€ | +iviOL

e

geqed

TLef

859 00L°80% BLL'YSE AT OLZ'E6L (oL YAL:) PAra | TE9'BIS'ET 1z-3a

BR6 . 88265 vicn 0F9°E58 SPL'006'YT PEETILOT TL-AON

0LT'665 : wes 004'SBYT 890'LLO'TY 8FE SESDT 1200

ga'l : 85609y £6°TL . E61'PHB'ET GER LSYIT Te-dus

5 £9°61, - O/9'Z86'ST | £59/50001 yztny

8E'89 ozLter TI0E0L'YL PITEPLET ix5ul)

= 628 0Lz 088 L85°669ST L8B'GESAT tz-ung

BE'T ‘ 5 6TEETT ve'og S TEO'TBG'ET E€6'8PT'OT 1T-Aepy

6Y9'E 0v9'96 - 895'12L 88°ve - p69'E56'st | o8t L0t 1z-4y
“de) Jueld W01 JHOdIN| ‘dey jueld 207 LYOdNI

ovAN | sumedy SLaD 3 SO | ey SLai>38 pusisill R
9% SSID0Ud 0452 9% SSID0U 04>

. —— e — e e e s Bl




'e

68'ET SBY'0LTOT | LBv'wi6’s |1L6'99T'6 [Tveo S8Y'OLT'OY | SS'E60'6ST | EBS'PEE'YOY | IviOL
05Z'0S1 - vo'ey 0SZ'0ST OIS'SET'IT | 2LV L5686 1Z-42N
96'5 presiv'r | 98s'ses BEYLGE L9¥9 oSty |osorwvb'TT | s6L'Bss'Et 12-934
¥9'61 . 000'00% LOP'8ES £8PL - 01T'S69'YT | 80E'TH0'ST TZv8r
SS'ET 0£6°'SY9 - E0T'EIH (PR 0g6'SYe 89€°6L0'9T | 6%6°910'SY 0z-3%q
$0'9 = B6E29E 88'sL - TY5'881'st 6052y Ot-roN
60'9 S2TS9€ EPL 69L6E9ET | L1275 0961 0Z-420
e . 205"y v6TL . SSOTIEYT | sy 09vhr ve-des
szat 085565 - 0T6'¥19 v6'1L 085566 OEBEE'0T | TSL6SY'YT oz-8ny
09°L 5655621 | 6L es6 Z5T'959 6#'68 S85s6Z’ T | OTT'BL6'ST | 2€LZ8T'LT ozt
156 - 9v8'Z05 6ZP0L5 TETE ‘ VL Lo6'S £61'868°9 pz-ung
Tzt 080'066'¢ 000002 EIRBZL E9'9L 0B0'066'E | OZ9'T9S'ET LY ZOV'ST oz-Aepy
L5'8S 088'420'T  |swweze  |eeevise  |eris 08R'2£0T |o0z8ISZTr | evevos'sL oz-dy
‘de queyd 1201 LHOdWI "de) Jueid ™01 LNOdIAN
SHUVINZY Isupesy S1d1303¥ SSD0Ud | oy SLdi3o3H e | "
% 55330Ud 0459 % SSII0Md 0dD

e e e e o




19

SS'TL 006'96¥ | GEL00S'ST | OTEZEZOT | 6069 0Z8'686'L | ZSL'ESR VYT | Z09'ZOT'ZSE | WVIOL
¥ 57 ooooos'T  foevzret | sses osLL6E'T  |vetzzee | 19emas‘i 0T-JeN
1%11 . 520°TEL £9T'62L 79'9p ovosvrt  |estweze | zsvoee’s 02-084
1oz OTsZor 166'892'T 9LsTrE'T eL'tB = TLTEBY'PL LOET¥99T oz-uer
908 055'06 aozzst  foveseet  |so socesrzr | zesstzEr 61-99q
6LLT - 0B9'E86'T 965°L99'T 0L'Ts : SLO'BLOOT YSLTES0T G-AON
82 - BODTLL 858§ 06L'8L5'T  |ssTzsesr  |osesLLar 61-190
6161 oooooo't  zovistrt  |ooew 00T'S9L's | L86'v66 189'992'E1 f1-dos
9.1t 65188 ££€9°50L orte = YTEREE'6T LIS LIS B1-8ny
LU62 wese't  |ssrosct |69 oot | zsooeren 61T
Sy'vT 658969T | e80usvt  |ssTs TZOV0GTT | 628 L9E0T g1-ung
16'9¢ ser'soez  |osmetzz  |zvse ea0e8LTr | 6vEg80'ET Gr-Aepy
EE'9T 085§ sz |viwsest  |eves - S6T'TTVST | ET1'06'ET BT10Y
rde) jue|d W01 Ly0dwni ‘de) jueld W01 LHOdI

suvnay | isuesy YIERED] S0 | ety VTERET) AR 1o
9 55300Ud 0453 % SSIDOUd 0dd




20

%71 0E6'LEG GbY'EBO’ST | ThT €V’ LY |E8'T9 OFS'Z6S'T | STQ'TLO'BPT | LTv'95s'EST | HIWLIOL
T9°ET 955'€89 vE9TH L9°TP SYBLT'G STLGLER 6T-Jeiy
TL9E . 00000 T  |ssezor'z | Tov9 TOR'ERT'S L78'998'21 61-124
W6 0ST'SEY Lee'6z0'  |osesist  |ovee 929691 $¥5'665'6 6T-uef
£5'ST 097262 - OI9IES'T  Jorwe 8I9°'9L6'0T TS TTYIT g1-22Q
ov'ET . OEYS66T | YSE6'E0S 6€'€9 - 699°39¢'51 SYOIPLTT 81-AON
aw 8S6'EIST | LL6305T |26 060°808 £32'0000E 6£0°'299'5T 81190
LY 5 SOE'9P9'T | Ov6L 2 00t'Z85'vt 186'856'ST gr-das
Ba'TZ 0000007 | TOL008'T | THOS oS L8t LEE'SSE'TT 10V ZET'OL 81-8ny
0022 T0TL66'T | 00T'0ZE'T  [L6U . OZB'LLE'ET | TEL'(99'MT 8T-Nr
79’1 6549 60't6WT | S0LS 0T6°96# BTL'0Z6'6 959'092'0T gr-ung
£8°5Z . L09'95S°E  |OZLEYS'T | TL9g - SEL'S6L'ST | FTIROV'ET gr-Aepy
£0'8Z 0zZ¥01S - £T9°189'T | €5'99 - 009°'820°01 | 62T’ €4E'ET gr-ady
+de) Jueyqd W01 JUOdNI ‘dep Jueyd VOO LU0

Jsupesy S1a1303 SSO0U | ety S1a13538 ka8
9% S53D0Ud 048D % S§S3D04d 0dJ v




ANNEXURE - 3
HARVESTING PIT
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LOCATION : WEST SIDE VASTHU WALL BESIDE
3F INDUSTRIES LTD bmﬂmb“ HH@N mo._/\_._-—...ﬂ

"
s




LOCATION : NORTH SIDE FENCING AREA
TR AREA: 1286 SQ.MTR
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LOCATION : ASSEMBLE POINT
M AREA: 371 SQ.MTR

5F INDUSTRIES L




O LOCATION : GM OFFICE OPPOSITE LAWN
AREA: 311 SQ.MTR

3F INDUSTRIES LTD
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o LOCATION : M.S PLANT NORTH SIDE COMPOUNDWALL
AREA: 805 SQ.MTR

3F INDUSTRIES LTD




LOCATION : RO PLANT
3F INDUSTRIES LTD AREA: 211 mo._(._._._ﬂ
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o LOCATION : GARDEN
3% INDUSTRIES LTD b—ﬂmbu mﬂb.h—. mp.—s.—:—ﬂ
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LOCATION : NEW WEIGH BRIDGE BESIDE
AREA: 156 SQ.MTR

.
=

3F INDUSTRIES LTD
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O LOCATION : NEW BEEDS PLANT OPPOSITE
AREA: 191 SQ.MTR




LOCATION : RO PLANT FRONT SIDE
AREA: 518 SQ.MTR
R e




e LOCATION : ETP BESIDE
AREA: 386 SQ.MTR




O LOCATION : POWER HOUSE FRONT
AREA: 173 SQ.MTR




Al | OCATION : BOILER FRONT SIDE
AREA: 256 SQ.MTR

e e




,O LOCATION : SOAP PLANT FRONT SIDE
AREA: 231 SQ.MTR




O LOCATION : HR OFFICE FRONT SIDE
S AREA: 181 SQ.MTR
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O LOCATION : M.S PLANT & HUSK SHED BESIDE
AREA: 751 SQ.MTR

IF INDUSTRIES LTD




O LOCATION : M.S PLANT EAST SIDE VASTHU WALL BE SIDE
AREA: 751 SQ.MTR
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e LOCATION : SOAP PLANT NORTH SIDE

AREA: 291 SQ.MTR




BN LOCATION : 40 LACK HEATERFRONT SIDE
AREA: 206 SQ.MTR




o LOCATION : M. S PLANT NORTH SIDE COMPOUND WALL
AREA: 931 SQ.MTR

IF INDUSTRIES LTD




O. LOCATION : M.S PLANT NORTH SIDE COMPOUND WALL
B AREA: 931 SQ.MTR
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o LOCATION : BOILER BLOCK NORTH SIDE ROAD
$F INDUSTRIES LTD >xm>u b.u.w wo..—s..—.x




o LOCATION : FMCG WARE HOUSE ENTERENCE
AREA: 181 5Q.MTR

IF INDUSTRIES LTT




o LOCATION : NORTH SIDE VASTHU WALL OUT SIDE
AREA: 543 SQ.MTR

5F INDUSTRIES LTD.
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5F INDUSTRES LTD

LOCATION : SOUTH SIDE AFTER SCRAP YARD
AREA : 1467 SQ.MTR




LOCATION : NORTH SIDE AFTER SCRAP YARD
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3F INDUSTRIES LTD

LOCATION : FRONT SIDE OF TURBINE ROOM
AREA : 62 SQ.MTR
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Office of the Chief Engineer,
NTRTGP, Tirupati

Proceedings No.QEZijGI’ﬂ'PT!DWJ_’E_Q- 1/DEEV/AEE2/Industrial Water- 3F lndn;lr;'es
imited/ /Date:01.04.2019.

Present: Sri. R. Muralinatha Reddy., M.Tech.
y B Chief Engineer,
C)ange Ty e NTRTGP: Tirupati

o e

Sub:-Water ReSburcés Department- Single Desk Policy- M/s 3 F industries Ltd, Pantapalem Village,

Muthukur Mandal, SPSR Nellore District~

Establishing factory for manufacturing edible oil and
oleo chemicals

= Revised allocation of 1500 KLD (19.400 Mcft/year or 0.0194 TMC/year)
against 670 KLD ( 8.640 M&t/year)of water from Survepalli Reservoir for industrial Purpose-

g - Permission Accorded-Communication- Regarding.

Ref: - 1, G.O.Memo.}}lo.Z??Z/RefonnslAZQOl5-1, dt-30.09.2015.

b/o \ﬁ 2- 6.0.Ms.No.116, Industries and Commerce (P&) Department, dtd=31.08.2017.

\’l\‘ 3.ENC(I)/WRD/VID Lr.No.ENC(1)/EE/DEE1/AEE2/IWS(NATEMS SUGAR Pvt Ltd)
Dt:-17.07.2018.

4.ENC(I)WRD/VID Lr.No:ENC(I) /EE/ DEE1/ AEE2/ IWS(3F Industries Ltd)
dt:-21.01.2019 communicated vide T/0 Endt.No.CE/TGP/T PT/DW/ EEl/ DEE}/
AEE2/ Industrial Water Supply/ M/s.3F Industries Limited /85/ Dr.

5. SE/IC/NLR,Lr.No.31°7% 1.07.02.2019,

6. T/o. Proceedings No.CEfI‘GP/TPT/DW/EBl/DEEl/AEEZ/Industrial Water-
Industries Limited/ 93 /Date:07.02.2019.

7. ENC(I)/ WRD/VJID Lr.No:ENC(T) /EE/ DEE1/ AEEY/ IWS(3F Industries Ltd)

dt:-11.03.2019 communicated vide T/O Endt.No.CE/TGP/TPT/DW/ EEl/ DEE]/
AEE2/ Industrial Water Supply/ M/s.3F Industries Limited /219/ Dt:
8. 3 F industries Ltd letter Dt: 27.03.2019.
9. SE/IC/NLR,Lr.No.61°7" Dt:30.03 201 9.

-31.01.2019.

3F

-25.03.2019.

kb

9 30.09.2015, and in view of

firm’s representation vide 8" cited that previously 670 KLD/ yr was furnished for requirement




S)

mistakenly by considering one refinery division out of three divisions for which 1500 KLD/ yr
is now required, permission is hereby accorded to draw water to a maximum of 1500
KLDfyesr (19.400 Mcft per year or 0.0194 TMClyear) against 670 KLD (8.640 Mcf/ year or
0.00364 TMC /year) permitted vide reference 6" cited from Survepalli reservoir. The agency
shall make their own arrangement for drawl and storage of 19.400 Mcft of water since water
releases may not be available throughout the year. _
This water allocation is accorded subject to proportional share of availability of water
and releases in to canal. Measuring arrangements, cost of construction of OT sluice, pipe lines,
Storage arrangements etc., if any, shall be bom by the establishing authuritj; itself. Rciease of
water would be done only after fulfilling all the conditions stipulated ‘while giving allocation
aud a proper agreement is entered between the industry and Water Resources Department for O
& M as well as realization of royalty from the industry. The wates royalty charges shall be
levied @ Rs.5.50 per 1000 Gallons or at the rates prescribed by the Government from time to
time.

To

—Tifs. 3 F Industries Ltd,

Pantapalem village,
Muthukur Mandal,
SPSR Nellore District.

Sd/-(Dt:-01.04.2019)

Chief Engineer,
NTR TGP: Tirupati.
I cfll
&+ Bopmuah )
Deputy Executive %gneer (Designs)
Ol/o Chief Engineer
TGP: Tirupati.




Annexure -5

Krishnapatnam Edible Oils Refiners’ Association

202, Diamond House, Behind Topar Building, Fanjagutta I-Hyderabad - 500082, Telangana
{Regn. No. 1030 / 2014)

18 January 2022
E iyl ureentn

L Nrs,
Sub:  Status report abest mitigation messures undertaken

Thes » with regards 1w ongoing dseussion with NGT 1eam, We wish to update che statns about actions
undenaken by edible ail refinenies ar Keishnapatnam io proreet the local environment.

It may landly me noted that followang acuons have been mken on war-footing and are 0 hoo with
suggestions made by NGT teun. We hope that following acuons will be an impogant infervention g
proicat she onviconmens by edible ol refiners ar Kashnapamam.

Water Issuc )
We are actively perusing following options a5 supgested L\ authontes

-3 We have already apphed for Municipal comoration wates supply. Recenty we all have given eur consent
to NAIC i proceed with preparmiion of prpeline DPR. We are wainng for the same from their end. We
atrach herewath the letter sent 1o NMC and collecror 1o help us mothis wegand.

— Parallelly, we have approached authontics for supply of water from Sarvepalli reserveir. Upon enguury,
we have been given ta nnderstand thit some of the approvals feom govermment suthurities are yert to
be completed and are being taken up. Pending such approval, it may not be possible to gve firm
compleson dates. We need help from APPCB for said clearances.

Ash tand filling
Rofinerics Associntion has taken up this job colleenvely and abmost 80 %o work also complered. Recently
NGT commitice had visited the site aml expressed therr satisfaction also. Remaning work also will be

completest by 28/2/2022

Road Matter

Emami Agvotech and Adant Wilmar have jointy tepaiced this road by spending substantal amount. Recen
esteemed commitier also seon the road conditon and have expressed thar satsfacton. Sinultneously.
sufimerics are putting all effuris (o make 4 pecmanent cosd with the help of Disrict Administanion by
cleannp privalc parties” objectons.

Real Time Monitoringthrough AAQ Meter
We collecuvely have already purchased this equipment and have deaded o wrall ar Tantapalem by
28022022

We tzust that above measuges ate in line with what has been diseomssed and suggested by NG wam.

Thiauk vou.

Yq.:msuj.d)'/-/
iR

;;nthoﬁscd Signatory)
Fuor Kiishnapatnam Edble Oil Refiners Association

S




!
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Near Emami

Annexure - 6
in Ash Dumped area-

Sand Levelled
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Sand Levelled in Ash Dumped area- Near Emami




ANNEXURE -7

NELLORE MUNICIPAL CORPORATION

From To
K.Dinesh Kumar,l.A.S, The General Manager,
Commissioner Digtrict Industries Centre,
Municipal Corporation, Nellore,

Nellore. SPSR Neliore District.

Roc No: S4/MAE/NMC/2020-2) Di: 23 .03.2021

Sub: Nellore Municipal Corporatien ~ Reguest for allotment of 3000
KLD water for edible oil industries in Pantapalem Panchayath

for indusirial purpose - Regarding.

Ref, lr.Ne: Nil, Dt 10.02.2021 of General Manager, District
Industrics Centre, SPSR Nelore.

GORAR

It is to inform yon that, in the letter refsrence cited, it has
been requested the Nellore Municipal Corporationto provide potable
water’ for operating the refineries, for running boilers, cooling the
towers top-up, gardening and drinking purposes of
manufacturing companies located in Paatapalemn Panchayath.

This officc gfter comprehensive study accepted in principle to
provide the water required to a quantum of 3000 KL per day in
compliance with the rates stipulated in the by lawe aof Nellore
Municipal Corporation i.e Rs.60/- per Kilo Litre. The pipe line laying
cost shail be born by you and the technical expertise will be
imparted by Nellore Municipal Corporation.

Since, the laying of pipeline will take timme, mean while
necessary permissions will be given for providing required water,
which shall be transported to the end point by malking your own
filling and transportation arrangements. The concerned parties
shall ensure that the premises is maintained upto the satisfaction
of Nellore Municipal Corporation. Nellare Municipal Carporation
reserves the right to revolce the permission to take water / supply of
water. The concerned comparnies shall pay advance for 30 days,
only after settling for 30 days, NMC provides water for the next
peanod.
Your's Faithfully,

Yiuo X y

Y ) 3
LW

ommissioner

Nellore Municipal Corporation

o

55



ANNEXURE -8

66

cotnd Exseecpastofiode 00000

Krishnapatnam Edible Oils Refiners’ Association

W.MMMTMWW.M-MTW
(Rego. tio. 1020 7 2014)
Ton Disee: 07-12-2021
The Misnicipal C s
EPSR Nellooe

Sl mmm-mmmwwwmmwm
for edible ofl s=fisedes and sequesc for initintoa of DPR

Diear Sir,
We e the scfiners of edible oils st Keishospatosm pore. The ediblo oil eficing indusrry bas devcloped licze

since e year 2010 oavessds. There 33t scven Mquﬁguxmp& We anpon
edibile alls 3¢ Keishaapatasm post, cefine the of and sell it in prckaged acin bulk faem, largely acrows die Southem

To attract industey to sct up o the stz of Asddes Piadesh, the Andies Pesdesh: lnduatrind Iovestment
Promation Policy 2010 — 2015, as issued by the Tndustsies sad Commesce departracnt had commuitted defivery
of water st the docestap of the induscy. The existing edible ol refinedes'st Krishnapatnam wene il sez up vpder
this policy, | lowerer, deis peomise of watee defivery at the doomstep of industry has oot matedalived. Now that
cur indusenes bave been set up, we are baving to fend for onsselves 10 source wates, an easeatial item o run our
drinking prrposc.

‘he Gzouod Water Department of Andhn, Pradesh has pesiodieslly given constut to dig boreorelle jn cu
premises aad we rma ous naits usiog water fom those borowells. Over time a3 the refincries have expanded and
punchasing water feom outside vendoss.

As d d by the Districr Coll =nd your prar discussions we are all inveested 1o take Water from
Nellore Municipality theough Pipe Line by keeping vicw of loag-term indistry intersst. Our waser requinemment
will ba tppros. 6000 KI./Day presendy sod jo Saure it may go &o 8000 95 9000 KL /Day 33 few mors new unirs
are coming up st Kiiskaapotoarm.

mmwﬂblﬁdym&kummﬁwhnbﬂw project Repor)
for pipcline hying from Nellose corporation o Edible ofl cluster.

Throlking you
Foe Hl—%!ﬂﬂ?:\’ll‘:: EDIBLE OILS REFINERS' ASSOCIATION
Authucsed Sgmrors g ———

Lint of aperssieg Bdihie (il rofinaries in Koithaapeton:
1. South fadis Keithos Of and Pats Pvr: Led,

2. Pmsmi Agwomech Lad.

3. Gemini Edibles and Fats Lod.

4. Adani Wilmar Lod. (Unic -

L ey i e At S it s

4. 3F [ndusmmes Lid,

7. Santoshimathas Edible Of Refinexy Per. Td
Pagazofl

# 5 u,bﬂi“Hh‘j CC-;’\LE o L We s €0, Lectiovs -
o

T T

- —



ANNEXURE -9

S

To
The Superintending Engineer,

Rural Water Supply and Sanitation Department,
Neilore.

Date: 05-12-2021

Dear Sir

Sub: Distribution of Water from Survepalli Reservoir through your infrastructure for industrial
Wc-smmwwtnmmenmmwm Reservoir — Reg.

With reference to the above wa bring to your notice that this KRISHNAPATNAM EDIBLE OlLS
REFINERS" ASSOCIATION formed in the year 2015 with mambership of Seven Edible Qil Refineries
bcatedinﬁtcmdust-randinm“mbuﬁnmﬁn!md.smmomtobemushed.

With reference 1o the above cited subject, we bring you the following:

All these industries have started their operations somewhere in between 2011-12. And as per
industrial iovestmant Promotion Policy 200510 — Andhra Pradesh — Pibe Line Schame the
Government assured Infrastructure like roads, power and water at the doar step of the industry, but
couid not materisiized so far.

mu-mmmgmmmmmmpummwmmmmaapemundw:w
but the phrm-nan'mnmmhlwmmesuﬂmgmmdmkcammMsaﬁne.mdthe
industry can only draw the shaflow water from the upper fevel of ground which is not sufficient.

And later on the Government has aliocated permission to draw water from Survepally reservoir which
is ten to 14 kilo meters away from the industries. Efforts are on to draw water jointly by all the Edible
Ol industries through 3 common pipeline. All the Industries for the time belng are procuring water
through tanker Lorries. Now the District Administration and APPCB is directing us, not to procure the
water localfy.

e



5%

There are sround eight industries of the same line of manufacturing (Edible Of Refinarias) located at
the same location, ali industries are facing the same concerr and ol industries got their alocation of
water from the NTRTGP, Yirupathi. We all prepared to bear the tots! cost invoived in preparation of
DPR and taying the pipeline to sif the industries from your existing set up {Survepalii reservoir).

Since laying of pipe line may tske some time, in the meantime, we would like to draw water from your
mmﬁmmmmwmmwmmwmmmmemh
rmaterialised. We are ready to pay water charges for the estimated quantity » advance as fixed by the
Department. We can be part to bear the cost involved in preparation of DPR maintenance of Pump
Heuse & infrastructure and laying the pipeline to all the industries.

Henee,mmh&u&ysﬁm&dyreqmﬁngmtopﬁusemmfuﬂmmmmommum
from Survepaily Reservoir as per aliocation through water tankers and address our concern at the
earfiest for which the act of yourself is highty helpful to all industries located in this custer.

Thanking you.
For Krishnapatnam Edible OB Refiners Assodation

fo

&< o Executive Engineer, RWS, Nellore Division, SPSR Nellore Dist.
Deputy Enginesr, RWS, Neliore Division, SPSR Neflore Dist,
Water allotment date Actual Quantity of

S Mo Name of the Factory from Chief Engineer - NTR Allocation

-Tap KLD

1 Adani Wilmar Uimited Unit 1 28.02.2019 264

2 Adani Wilmar Limited Unit 2 20.03.2019 550

3 EMANMI AGROTECH LIMITED 30.01.2019 400

4 3F Industries Limited 01.04.2019 150D

5 Santhashimathaa Oills & Fats Pvt Lid 22.03.2019 151

[ South india Krishna Oils & Fats vt txd 11.02.2019 520

7 Gemini tdibles & Fats India Led 30.01.2019 621

s i —



ANNEXURE - 10

Krishnapatnam Edible Oils Refiners’ Association

203, Dimond House, Bohind Topaz Builidmg, Paningulta, | Hyderabad S00DB2Z. ‘lalanganc

{Regn. No. 1020/ 2034)

[ PURCHASE ORDER
}\mam ) | OrderNO -
I Ravindra Reddy Dete 2202021
. — S— vl - e - S =
Epucs Balijapalom, Bparu (post) Your Ref ] . 12112021
Muthukury Manda!, SPSR Neliore Dist.. Project ] Krishuapatnam project

$ e e o Lo S TS - e
| Mobile No: 9000387388 Dy S| s

ND S _‘I ) Ml
BlTO s fahini g Shippedto ~
EPURU 1B - = “mmcdmu 1 - I
Pantapaicm Village, Muffukury Mandai, SPSR Nellor Dist, | Pantapalesn Village, Muthukur Mandal, SPSR fNufiore
e S~ PR | D, ==
Andhrz Pradesh e | Andhra Pradesh . .
o i ] SHScto Unit | Quy Rate | Vahe Ffg,
¥ Filling of Sand/GSB with 100 MM | CUM | 4160 1§65 | 3548806 — -

thickness unifonoly, watering rolling
Ei:h vibramax roller approx. 10 Acres
1 -

i e BN GS - 18% | 63830

Awount In  Forty one lakhs sighty four and cight
Words | huudred sevontyrupees |
_ Terms and Conditions
i Pleass return & copy of PO signod as

| Total Amount - | 4lgarm

Veador shall submit APPCE certification (NOC) before

SECEPIBRCS, last pgyment. Work must be completed befare 28/2/2022
If any deley, Amociation can secover 10% each for vach
R o b | Weck dclty fom targetdate. 00
2 Safety of the pooplc aoulkd be vour Paymeat Terma: 25 % Advance, 25% after completion
Scope of 50 %% work, 25% aficr completion of 75% work 25 %
afier NOC from the APPCB Officials.
3 ) Quality of the Sand/GSB filled should | 6 Auy dispute arislng from the abave transaction shall be |
hteuﬂ'mdbyhmm-] a subject maiter of the courts of Nellore
| members. = =
For Krishnapatoar Edible Ofl Refiners Asspcistion Veodors Accepiance
N d _C‘:;\---n‘--' }
Aunyorized Signuiory Autharized Rignatory ‘
Appr—

o

Cf- Lanivphn AE0TT )

Lo ¥



ANNEXURE - 11

60

Phone: 046 - 238875060

Fax: 040 — 23815631 Website: www.appeb ap.nic.in
it: uh3_jueegRoe e
Lr. No.3/ APPCB/Lcgal201S- 6 3% te: | 20
Te
The Secretary,
Department of Industries and Commerce
Govt. of Andhra Pradesh,
AP, i
Hyderabad.
Sir.

Sub: Edible Oil Refineries Jocated in Nellore District ~ Complaint received from the
public on Environmental Problems — Providing of surface water— Requested — Reg.

Ref: Review meeting held with Managements of Edible Oil Refineries on 06.07.2015.

,-—"’1“3_ @a@

It iswinfm:mmc&:mdbumdvadmﬂenmpmmmelocﬂﬁnmon
environmental problems due to operations of Edibie Oil Refineries located in Muthukur Meandal
of Nellore District. Officials of the Board have verified the complaints and observed that one of
the mator concem is usage of huge quantity of ground water by edible oil refineries.

Seven Edible Oil Refinerics are oporaning in the arca and new edible oil refineries also
coming up in the area. These arc large scaic Edible Oil Port Based Redneries having cepavity of
around 1000 T¥PD. These refiners consume water in the mange of 1600 to 1500 KLD by each
refinery. At present these refincries are meeling wilcr requirement from the ground water
sources within outside the premises. Dne to proximity to the coast, fresh water is available only
at shallow depths in the area. Drawl of huge quantity of ground water by refineries is lcading
depletion of fresh water and also contamination of fresh water due to intrusion of saline water,
supply of surface water and avoiding of usage of ground water is only way out for sustainable
development of edible oil refineries in the area.

In view of the above, it is roquested to armnge supply of surfacc water on cost basis to
the edible oil refineries to over come scver enviroumental problems associate with present mode
of usage of huge quantity of ground water by the refineries.

€ . 7 Yours faithfully,
Encl: As above. JéOW
0] - MEMBER SECRETARY

Copy to the Vice Chairman and Managing Directar, APIC, Hyderabad for favour of information
and necessary action
Copy 10 the President, Krishnapatmam Edible Oil Rzﬁmrs Association, # 203, Diamnond House

Behind Topaz Building, Panjagutta, Hydernbad — 5000082 for informstion and with & request to
taike up the issuc with Authorities of the Government.

B ——
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ANNEXURE —12

/ KRISHNAPTANAM EDIBLE OILS REFINER’S ASSOCIATION
PANT APALEM KR!SHNAPATNAM PORT
xS “ﬁ?
Date: 24™ June 2016

To i # | e W
The Honourable Collector, % g i !1

Neliore,
SPSR Nellore Dist.

Respected Madam,

TO DRAW WATER

Krishnapatnam Edible Offs Refiners’ Assaciation would like to thank you for your kind support
towards sanctioning of the water from Survepalli reservoir for the industrial consumption. The
quantities confirmed initially to draw water of 7.65MLD through road tankers temporarily to
meet the immediate requirement and later on to draw 12.650MLD through pipe line with prior
approval.

This is really going to help all the industries operating in the port area to sustain agalnst all the
cdds refating to water for industriat usage.

After reviewing thoroughly and as per the opinions of local authorities it will be a difficeft task
snd a2 cumbersome operation for drawing the water through road tankers due to the jocal
problerns, as well as the approach road towards the reservoir is slender and congested as it is
only murrum road developed on the bund of the canal.

Due to all these problems we now strongly apprehend and propose to draw water through pipe
lime rather than road tankers, therefore we are putting forward our proposal for laying the pipe
Iine and submitting the detailed project report, which was already got it prepared by a private
agency tor your kind perusal

Kindly request you permit us to draw water through pipefine and to develop the necessary
infrastructure as per the detailed sﬁa—r\f}v report enclosed. We solicit your kind cooperation and
help for giving your consent approval for going ahead and to approach other departments for
laving the pipe line.

Thanking Ya-u,
Yours Fatthfully

P Gt

ERENN S AN T S e i
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ANNEXURE -13

Krishnapatnam Edible Qils Refiners’ Association

203, Dismond House, Bahind Topaz Buliding, Panjagutta, i-Hyderabad - 500082, Telangana

{Regn. No, 1020/ 2014)
14* Decctuber 2021
The District Collector and Magistrase
SPSR Neliors District
Denr Six |

Sub: Gmuzwhwwmmuﬁmm

Ref hmm.nmnm}mmmmwom
Muthukue Mandal, SPSR Nellore Diserict

mﬁmﬁbymrgnodm“hwwhﬁmdmwﬂmwhmwmeﬁhhaﬂ

m&hm&:ﬂdhnMuﬁdpﬂCmmﬂdmou?‘Dec%bhwmthmngbdn
el

m“mmmﬁMmthm(mmm) foc laymg of
pipeline from the neasest paint ro the edible oil clustes.

In view of the above we humbly request you t allow us o maintain & statue quo to deaw water il the
DPR is made and complete infrastructase is ready.

Thank You

Yours Sincerely

Ror KRIWP‘IN/\M;?QI B1.1{ OILS REFINERS'S ASSOCIATION i
C\ =, __C.-J-' g e g N

Auihodecd Sigastoey

'« 15 pEc 2028 ) 1

o i

RS e
g 2ol el o / |
R ':':1» el
3 St ] 1= »,M"—l pr
i

W Al <4




ANNEXURE - 14
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NQ_|lnv. Date linv, Number [Payer CodeDes. | [Town [
1 [ 0e47-20/2010300981 &mcmmm Jaigaon [Spent Nickel Catalyst 1mhmw 105,507,
2 | N10202010306760 |Suhans Chemicals Pvi. Lid_|Jalgaon |Spent Nickel Catalyst TB500{MH19Z1838 | 1,20085000]  Yee
§ | 25-02-24/2010311789 {Suhans Chemicais Pvi. Lid Jaigaon |Spent Nickel Catalysl | 21.300|MH18A8336 1,583,442.00| Yos
4 | 0247-21/2110303271 |Suhans Chemicals Pyt Lid Jaigaon |Spent Nickel Catalyst | 15.400/KA563959 1,219,176.00| wor
5 | 0442-21/2110308784 _|Suhans Chemicals Pvi Lid_|Jaigaon |Spent Nickel Catalyst 22.900]MP41HA1568 | 1,932.073.00] _wr

3F INDUSTRIES LIMITED.,

{Formely Foods, Fats & Fertifsers Linied)

Survey No. 1604,
APRC - IALA, EEPURU - 1B (V),
Pantapalem (P), Muthukur (M),
SPSR Neliore (OL) (AP)




ANNEXURE — 15
X -
SPENT EARTH DEC 2021
: Cope Dasi o ~ITown 0 IMaterial Des — [inv. Gty - [Vehwole No_ - |L Cur Rate|
Coastal Fats And Oils Pvi Lid_ Ozt Spent Eanh 19.610[APOTTCE129 | 2,750, :
SHREE GANESH EQIBLES PVTLTD |SHAHPUR __|Spent Earth 30.190]RIS0GABT717 3250.00] 98.117.61
Coastal Fats And Oils Pvt Ltd Oz Spent Eerth 19.270{APOTTCE128 760,00 7226272
ANGAN FOODS PRIVATE LIMITED | GOPALAPURA|Sperd Earih 20.440{APZITWATTS £0000| 8175070
Coastal Fats And Oils Pvt Lid. Oz Spent Earth 25,480| APOTTAS159 3.750.00] 95 545 58]
Coastal Fats And Oils Pvt Ltd., Oz Earh 19.600|APO7TAG139 375000] 74245 8]
Coastal Fais And Oiis Pvt Lid_ Oz Eain 27980 AP*8TER3%6 3,750,00] 104,925 44
51:12-21[21103059708 _[ANGAN FOODS PRIVATE LIMITED __ | GUPALAPURA|Spent Eamn 26.320|AP16TCA118 4.00C.00] 10527980
i ' TOTAL QTY 189.090] TOTAL VALUE | 702.413.57
SF INDUSTRIES LIMITED.,
{Formely Foods, Fate & Ferfiisers Limited)

m ‘ml‘|
APNC - IALA, EEPURU - 1B [V),
{P), Mutiakar (4},
SPSH Noltore (DL) (AP
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ANNEXURE — 16

3F INDUSTRIES LTD.

To Date: 31-01-22

TMENWMEW.
APPPCB ~ Reglons! Office,

1% Floor APSFC Buliding, AKX Nagar,
Nellore — 524 008

Dear Sir,

Sub: mno,mm-ws.rlmmmutﬁmmmrmma
Fertilizers Ltd.) Sy.No. 1504, Epuru 1-B, Pantapalem(V), Muthukur{M), SPSR Nellore
Disuiu—ﬂmmhvaﬁdmdamGumforapeﬁodomew—
Directions — Submission of Revalidated BG No.11650100017406, dated: 21.01.2022
and BG No.11650100013224, dated: 21.01.2022 — Reg.

Ref: 1. Your Notice No.GN/PCB/RO-NLR/2021-963, dated: 05.01.2022.

Wiﬁ\mfemnummeabovewehembysubrnlwns:,ﬂnmm&nkGuamheesfor
Rs.16.00 Lakhs (Rupees Sixteen takhs) bearing the No.11650100017406, dated: 21.01.2022 valid up
to 25.02.2023 and Rs.15.00 Lakhs {Rupees Fifteen lakhs) bearing the No.11650100013224, dated:
21.01.2022 valid up to 23.02.2023 as per the board directions cited above.

unesdngyoutokiudlyadmmmereoelptofﬂnsm

Thanking you. .

(Formerly Foods Fats & Fertilisers Limited)

Survey No. 1604, APTIC - IALA, Epuru 18, Pantapalem Panchayat, Muthukur Mandal, SPSR Neflors Dist, AP, Indis.

Pin Code - 524 323

Regd. Office : PBNo. 15, Tadepalligudem - 534 101, AP India. Phone : +91 8818 222571 - 74 {PBX) 2 225 25 (D) Fax : +91 8818 222 1 72
ON : U243 20AP1 960PLLDO0BEE . emaill id : og@ifl.coin webshte : wwvwiT.codn

wan el SRR Liase

a———

- i
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st 1383005
A AXIS BANK LIMITED o3

AXIS BANK LIMITED CORPORATE BANKING BRANCH
NEW NO3 / OLD NO 2.CLUB HOUSE ROAD NEAR TAJ
CHENNAI-690002

Rel. No AXISB/CHN/CBRRG/2021-22
Gata:2i-01-2022

To,

JOINT CHIEF ENVIRONMENTAL ENGINEER.A.P. POLLUTION CONTROL BOARD,
ZONAL OFFICE, PLOT NO. 41, - ‘

SRi KANAKADURGA OFFICERS' COLONY

GURUNANAK ROAD, VUAYAWADA - 520008

Dear Sirs,
8G No. 2 11650100013224
Date of ssue 1 23-02-2018
Amount of BG . Rs. 15.00.000.00 { RUPEES RFTEEN LAKHS ONLY }
Expiry Date 1 23-02-2023
Claim Expicy Dale 1 23-02-2G24
Name and Address of the Applicant  : MS. 3F INDUSTRIES LTD
. TANUKU ROAD

: TADEPALLIGUDERM

We forward herewith fhe above Inlana Bank Guarantee in original issued by us in your favour.

1. The above Guaraniee & issued subject fo the cendiion that the Bank's liabifity is restricied to the aomount
mentioned cbove and in the said Guarantee, Our Guarontee shall remain in force 1ill the expiry date. Unless a
demand of claim undér the guoraniee is mode on the Bank in wiiting and defivered to the bonk on or before
the Expiry dote/Claim Expiry Date, the Bank shall be discharged from all fiability under fhe said guarantes

Mease Note:
2 The beneficiary in their own interest shoutd verify the genuineness of this guarantee from following office of
the Bank In wriling.

AXIS BANK LIKITED

BG Confirmation Desk, Transaction Banking Operations
5th floor, Gigaplex, Buliding No 1,Piot No 1.1.5.

MIDC Afroll Knowledge Park, Afrofl,

Navi Mumbaol 400708 (TelFax: 022-71315803)

3. BG confimation can also be sought by sending emai to bg.confrmation@oxisbank.com .

FOR AXTS BANK LIMITED NK

AUTHORISED SIGNATORY RY
NAME: o
SSNo. 5. PARASURAMA SHARMA $$ No.
3 5.8 No.]2128 > X. RAN?; mlsl:

Encl: Bank Guaraniee Numbeér 1 1650100013224

Regsiered Cfficn

hups:/Zeforexprdi

TRISHIN ', &

-
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JOINT CHIEF ENVIRONMENTAL ENGINEER.A.P. POLLUTION CONTROL BOARD,
ZONAL OFFICE, PLOT NO. 41,

SRI KANAKADURGA OFFICERS' COLONY

GURUNANAK ROAD, VIJAYAWADA - 520008

3
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wWith reference o our Guarontee Mo, 11650100013224 doted 23-Feb-2018 for Rs.15,00.000/-(Rupees
Fiteen Lokh Only) issued in your favour by us on oehcil of 3F INDUSTRIES LTD has been amended as
Selow: 7

-

— Parficulars ___Existing To be read as |
L Cloim Expiry Dafe 23-Feb-2023 23-Feb-2024

All other terms ond condllions of our odiging! guarantes no. 11450100013224 dated 23-Feb-2018
This amendment forms integral port of our aforesaid guaraniee and should be presented ofong with
the onginal guaronies,

Date: 21-1on-2022

Place: Chennal

For AXIS BANK LTD.

7 Proadr g

ARMA
s IRAMA SH.
5. PARASE %as.m:m%

Poge 2 of 2

o —
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Pace 1 of 1

St No.1362804

T

#s AXIS BANK LIMITED 85

AXIS BANK LIMITED
C8B CHENNAI
€88 CTHENNAI
AXIS BANK LIMITED CORPORATE BANKING BRANCH
NEW NO3 / OLD NO 2.CLUB HOUSE ROAD,NEAR TA
CHENNAI-$00002

Ref. No :AXISB/CHN/CBB/BG/2021-23
Oagie:2]-01-2022

To,

MEMBER SECRETAKY, AP FOLLUTION CONTROL BOARD VUAYAWADA APPCE [B.NO. 33-26-14 D2
NEAR SUNRISE HOSPITAL PUSHPA HOTEL

CENTRE, CHALAMALAVAR] STREET,

KASTURIBAIPET, VIJAYAWADA 520 010

Deaor Sirs,
BG No. 1 11650100017 4068
Dafle of Issue 1 26-02-2020
Amount of BG (R 16,00,000.00 { RUPEES SIXTEEN LAKHS ONLY )
Expiry Date L 25-02-2023
Claim Expiry Date : 25-02-2024
Name and Address of the Applicant . MS. 36 INDUSTRIES LTD
: TANUKU ROAD
: TADEPALLUGUDEM

Wa forward herewith the above Inland Bonk Guarantee in ngindl issued by us in your favour.

I. The above Guarantee k issued subject 1o the condition that the Bank's iability is restricied fo e amount
menfioned above and in the said Guarantee. Qur Guarantee shall remiain in force fill the expiry dote. Unless o
demand or claim under he guarantee is mode on the Bank in wiifing and delivered 10 the bonk an of before

the Expiry date/Cleim Expiry Date, ine Bank shall be discharged from all Babiity under the said guarantee .
thareafter.

Please Note:

2. The beneficiary in thelr own interest should verify the genuineness of this guarantee from following office of
the Bonk in writing.

AXIS BANK UMITED

BG Confirnalion Desk Transaction Banking Operafions
5th floor, Gigaplex, Buliding No 1,Piol No I.T.5,

MIDC Alroli Knowledge Park, Alroll,

Navi Mumbai 400708 (Telfax: 022-71315803)

3. BG confimoation con diss be sought by sending emaii fo ibg.confimafion@axisbank com .

FOR AJIS BAN
\ pj
GHATORY

FOR AXIS BANK LIMITED

AUTHORISED SIGNATORY AUTHORISED

NAME: NAME:

58 No. . PARMSURAMA SHARMA SSNe. . RANGA PRASAD
5.5 Mo, 12128 5.S. No.7Ss8

Enc!: Bonk Guardnles Number 11450100017406

Registorad Offtce: “TRISHL Tpp. Shmartboswin; Tamiic

htips://eforexprdide axisb_com/leprint/bgecaveringRes
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SECRETARY. AP POLLUTION CONTROL BOARD VIJAYAWADA APPCB D.NO. 33-26-14 D/2
SUNRISE HOSPITAL PUSHPA HOTEL
CENTRE, CHALAMALAVAR! STREET,
KASTURIBAIPET, VIIAYAWADA 520010

|

For AXIS BANK LTD.
VA e A

(/= G /'J’ e
A ©  Auathorised Signatory
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With raference 1o our Guorantee No. 1165010007406 dated 26-Feb-2020 for Rs.16,00,000/-(Rupees
Sixteen Lakh Only) isuach in your favour by Us o5 bohatt Of 3F INDUSTRIES £TD nos bean amended os

Deiow
Particulars _Exisfing Ta be read as = |
{ Claim Expiry Date 25-Feb-2023 25-Feb-2024

Al other terms ard conditions of our origing! gliorantee no. 11450100017404 dated 25-Feb-2020
rermoirs unchonged,

This ormendment fors infegral part of our aforesaid guarantee and should be presented along with
tha original guaraniss.

Date: 21-Jan-2022

Place: Chennat
For AXIS BANK LTD.
WW For AXI LTD.
V' “  Anthorised Signatory
Auth
T A S SHARMA
S PARASURARS No.13128 -
K. RANGA PRASAD
$.5. No.755s
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